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Hon’ble Sri. D.C. Lakha, Member |A)

As per Resolution of CAT Bar Association, Lucknow Bench, 

lawyers are abstaining from judicial work today as a mark of 

protest against non-implementation of recommendation of 

Jasw ant Singh Commission Report regarding jurisdiction of 

Lucknow Bench. Hence, list on 28.10.2013.
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06.02.2014.
O.A.No.92/2010

App; Sri Praveen K.umav. learned counsel for the applicant.

Resp: Sri S. V erm a, learned coun.sel for the respondents.

Learned counsel for the applican t stated at the Bar that the 

O A  m ay be d ism issed as infructuous. Sri S. Verm a, learned 

counsel for the respondents  has no objection.

In v iew  o f  the sta tem ent m ade by the learned counsel for 

the applicant the O.A. is d ism issed as infructuous.
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